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Ladakb Nomads 

*1667. SHRI BENI SHANKER 
SHARMA: 

SHRI D. C. SHARMA: 

SHRI HARDA Y AL 
DEVGUN: 

Will the Minister of LAW AND 
SOCIAL WELFARE be pleased to state : 

(al the steps taken to better the lot of 
Ladakh nomads; 

(b) the progress made in this regard ; 
and 

(cl the steps proposed to be taken to 
better tbeir living conditions further? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. (SHRIMATI) PHULRENU GUHAl: 
(a) to (c). The only group recognised as a 
Nomadic Tribe in Ladakh Is CHAMPA. 
They have been made eligible to all the 
facilities available to other backward 
classes in Jammu and Kashmir, such as Pre-
matrie/Post-matrie scholarships and 
stipends. The Champas also benefit from 
tbe general schemes undertaken for the 
development of Ladakh. 
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